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The guidelines prescribe the type of PPEs to be used in Commensurate with their

risk to contract the disease in work-place settings.

Ministry of Health and Family Welfare has also provided guideline on Infection
Prevention and Control practices to the State Governments. States were requested to

train the hospital functionaries on infection prevention and control practices.

Training on Infection Prevention and Control was also made available for all

categories of healthcare workers on the iGoT platform.

Further States were asked to constitute Infection Prevention and Control
Committees. Hospitals were also to identify a nodal officer who will monitor the
healthcare workers and review their exposure status. High risk exposures are placed
under quarantine for 7 days. Based on their exposure/clinical profile such doctors,
nursing officers and other health workers, to take a decision by the Nodal Officer/Head
of the Department (or his appointed Sub-committee) for further period on one week. An
advisory for managing health working in COVID and Non-COVID areas of the hospital
was 1ssued by Ministry of Health and Family Welfare on 18th June, 2020.

Commission for sub-categorization of Other Backward Classes (OBCs)

473, SHRI PARTMAT NATHWANI:
SHRI BHASKAR RAO NEKKANTT:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to

state:

{a) whether Government has approved the extension of the term of the
Commission set up to examine the issue of sub-categorization of Other Backward
Classes (OBCs); and

(by if so, the details thereof and the reasons for the extension of the term
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF 3OCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PALY): (a) and (b) Yes, Sir. Term of Commission set
up to examine the issue of sub-categorization of Other Backward Classes (OBCs) is
extended upto 31st January 2021. The Commission was unable to complete the task
assigned to it before 31st July, 2020 due to the CORONA pandemic. [t was due to have
consultations with every State/UT Government but this could not happen during the

pandemic. Hence the extension.



